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Supreme Court [3]

Commr. of Customs v. Paras Fab International, (Prashant Kumar Mishra and Manmohan, JJ.), 2025
SCC OnLine SC 1367

Lal Mohd. v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1366
Mewa Devi v. Randhir Singh, (Bela M. Trivedi and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1365

Allahabad High Court [19]
Abhinav Ojha v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3618
Anees Ahmad v. State of U.P., (Ajay Bhanet, J.), 2025 SCC OnLine All 3605
Anees Ahmad v. State of U.P., (Ajay Bhanet, J.), 2025 SCC OnLine All 3607
Anil Kumar Srivastava v. Union of India, (J.J. Munir, J.), 2025 SCC OnLine All 3608
Arjun Sharma v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3616
Balwant Singh Patel v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3614
Dharmendra Kumar v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 3601
Harishchandra Pandey v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 3606
Kaleem v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3617
Rakesh Kumar Tyagi v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 3603
Ramesh Kumar Singh v. Commr., (Saurabh Lavania, J.), 2025 SCC OnLine All 3611
Ranjeet Kumar v. Registrar, Coop. Societies, (J.J. Munir, J.), 2025 SCC OnLine All 3604
Ranu Parihar v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3615
Shripal v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3612
State of U.P. v. Commr., (Irshad Ali, J.), 2025 SCC OnLine All 3610
Sunil Kumar Singh v. Union of India, (Ajay Bhanet, J.), 2025 SCC OnLine All 3602

Union of India v. Govind Narain Mishra, (Saurabh Lavania and Syed Qamar Hasan Rizvi, JJ.), 2025
SCC OnLine All 3609

Vinay Kumar Tiwari v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3619
Vishwanath Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3613

Andhra Pradesh High Court [3]

Bommidi Veera Venkata Satyanarayana v. State, (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP
2184

Komali Satyanarayana v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2185
Vunnam Babu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2186

Bombay High Court [53]
Abhijeet Sheshrao Patil v. Gayabai, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2371
Adithya Ravichandra v. State, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2336

Aditya Rajjanlal Vimal v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2338
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Aditya Shankar Navpute v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2363

Aeon Creations (P) Ltd. v. State of Maharashtra, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2025
SCC OnLine Bom 2366

Akanksha Ajit Parab v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2353

Almas Nadeem Kazi v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2357

Anand Chandani v. Ketaki Gokhale, (Nivedita P. Mehta, J.), 2025 SCC OnLine Bom 2359

Anket Ashok More v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, 1J.), 2025 SCC
OnLine Bom 2352

Ankit Yatendra Chauhan v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025
SCC OnLine Bom 2345

Asiya Hanif Tandel v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2337

Bhanudas Nagjibhai Sedani v. Digambar Ramkrushna Solanke, (Anil L. Pansare, J.), 2025 SCC
OnLine Bom 2365

Chetan Kamlakar Gaikwad v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025
SCC OnLine Bom 2349

Directorate of Sports & Youth Affairs v. Arjun Krishna Parab, (Valmiki Menezes, J.), 2025 SCC
OnLine Bom 2374

Egidio Florencio Dias v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 2368

Executive Engineer v. Sharad Manikrao Burghate, (Urmila Joshi-Phalke, J.), 2023 SCC OnLine
Bom 3244

Francis Simav D'Mello v. Robert Francis D'Mello, (Gauri Godse, J.), 2025 SCC OnLine Bom 2361

Gera Developments (P) Ltd. v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 2358

Harshad Maruti Dhumal v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025
SCC OnLine Bom 2340

Jagannath Krishna Narvekar v. Ravindra Tukaram Ambre, (Ashwin D. Bhobe, J.), 2025 SCC
OnLine Bom 2331

Jyoti C. Raheja v. Aasia Properties Development Ltd., (Manish Pitale, J.), 2025 SCC OnLine Bom
2333

Jyoti Rajendra Notawale v. Ankit Ganesh Agrawal, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom
2364

Karan Kirti Thakkar v. Badri Narayan Baldawa, (Bharati Dangre, J.), 2024 SCC OnLine Bom 4209

Karan Rajendra Gupta v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2339

Kishor Tulshiram Sambherao v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025
SCC OnLine Bom 2355

Kishor v. State of Maharashtra, (Anil S. Kilor and Vrushali V. Joshi, JJ.), 2025 SCC OnLine Bom
2334
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Krish Sanjay Dhakoliya v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2343

Krishna Constructions v. Subhash Uttam Dalvi, (Gauri Godse, J.), 2025 SCC OnLine Bom 2328

Manoj Santosh Kanojiya v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, 1J.), 2025
SCC OnLine Bom 2346

Marotiv. Sau. Pushpa Balkrushna Borpe, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2373

Mumbai Metropolitan Region Development Authority v. Mumbai Metro One (P) Ltd., (Somasekhar
Sundaresan, J.), 2025 SCC OnLine Bom 2356

Nihar v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom 2342

Nirali Premal Doshi v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2347

Prakash Bandodkar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 2360

Pratiba Pandurang Dhepe v. Anil, (Nivedita P. Mehta, J.), 2025 SCC OnLine Bom 2330

Praveen Manik Kadam v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2348

Purple Products (P) Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 2367

Rekha P. Thapar v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025
SCC OnLine Bom 2376

Ruzbeh Feroze Masani v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2350

Sau. Pragati v. State of Maharashtra, (Anil S. Kilor and Vrushali V. Joshi, JJ.), 2025 SCC OnLine
Bom 2335

Sharad Dayaram Birari v. State of Maharashtra, (Ravindra V. Ghuge and M.M. Sathaye, 1J.), 2025
SCC OnLine Bom 2370

Shobha Dinesh Bacchav v. Dr. Subhash Ramrao Bhamre, (Arun R. Pedneker, J.), 2025 SCC OnLine
Bom 2329

Shreenathji Logistics v. Union of India, (K.R. Shriram and A.S. Doctor, JJ.), 2022 SCC OnLine Bom
12034

Sundyne Pumps & Compressors India (P) Ltd. v. Union of India, (B. P. Colabawalla and Firdosh P.
Pooniwalla, JJ.), 2025 SCC OnLine Bom 2372

Sunil Gangadhar Dahale v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025
SCC OnLine Bom 2351

Uddhavrao v. Vijay Kumar, (M.W. Chandwani, J.), 2025 SCC OnLine Bom 2362

Vijayanand Arunkumar Naragude v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.),
2025 SCC OnLine Bom 2341

Vikram Raghubir Das v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC
OnLine Bom 2344

Vishnu Nanabhau Devkate v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, 1].), 2025
SCC OnLine Bom 2354

Vishwas Haridas Jadhavar v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 2369
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Vitthalrao Shinde Sahakari Sakhar Karkhana Ltd. v. State of Maharashtra, (M.S. Sonak and Jitendra
Jain, JJ.), 2025 SCC OnLine Bom 2377

Yamaha Hatsudoki Kabushiki Kaisha v. Registrar of Trade Marks, (Manish Pitale, J.), 2025 SCC
OnLine Bom 2332

Yogesh Madhukar Dhikale v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025
SCC OnLine Bom 2375

Chhattisgarh High Court [76]

Abdul Wahab v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 5839

Ahsan Rais v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 5841

Ambika Prasad Dewangan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.),
2025 SCC OnLine Chh 5833

Amraso v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5859
Amrata Bai v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5867

Anil Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
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Ashwani Kumar Markam v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC
OnLine Chh 5872

Baby Patel v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5854

Bhanu Pratap Yadu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 5878

Bharati Verma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
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Chhagan Lal Sonkar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
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Dharmendra Kumar Dubey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC
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Dinesh Kumar Masta v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
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Girish Kumar Pandey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
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